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Report on visit to District Jail Jamui, Bihar, on 06/ 08/ 2008 @
by ,
Smt. Sunila Busant [YAS Retd.f, Spevial Rapporteur,NHRC. }

The Sub- divisional jail was upgraded to District jail 6 months ago.
1. Sanctioned capacity~—184male} + 4 (female] = Total-188

2. Actual Strength ---

[a]Convicts—28  {b] Undertrials - 629 Total = 657

Male — 642 Female — 15

Details is as follows:-

Lifers — 12 ;Death sentence- nil ; Rigorous imprisonment -16 ; Simple
Imprisonment — nil ; Detenue -1,

Daily average strength of previous month-709.

3. Buildings

The jail was constructed in 1869 with 2 wards being constructed 10 years ago -

The jail is overcrowded and congested and prisoners do not have space to even
sleep properly . The conditions are very bad. The buildings are old, leaking and
require repair. There is inadequate open space.

A new Jail building has been sanctioned in a 30 acre plot.

Recommendations

[a] All efforts be made to sct up the new jail within a year with care being taken to
provide for adequate water supply and proper drainage.

[b] In the rieantime essential repairs and white washing be carriéd out in the existing
buildings . All possible efforts should be made to reduce the number of prisoners.

[c] The out of order fans be repaired / replaced . Emergency light and generator be
provided .

4, Staff

The details of sanctioned staff and actual strength is given in Annexure 1
Inadequate staff has been provided.

Recommendations

{ a) The crucial vacancies of warders and Assl. Jailers be filled up immediately , if
necessary, by engaging ex- army personnel on suitable remuneration.

{ b] The vacant posts of 2 doctors and para- medical personnel be also filled
immediately. Engaging persons on contract could be considered.

[ c] Roster for training be prepared.
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5. Sanitation and Hygiene

Toilets provided — 21 in premises + 13 in wards
Drinking water facilities — 15 Tubewells
Drainage systen is poor

Recommendations
[ a] Toilets be repaired.
[b] Technical advice should be taken to improve drainage system and to deal with

rodents.

[c ] Prisoners requesied for supply of toilet soap, which may be supplied.

6. Food
Scale of ration is given in Annexure I
Per head daily expenditure on food is Rs. 24. 50

Recommendations

[a] It is essential to provide a proper kitchen.

{b] Rate of per head daily expenditure should be revised periodically and adequate
funds provided to cover actual strength of prisoners.

[c] Prisoners request for supply of sweets on Republic Day, Independence Day may
be considered.

7. Clothing and Bedding

Recommendations
[ a] All convicts and needy UTs should be supplied uniforms. Old Bedding be sorted
out and replaced with new.

8. Health, Hospitals and Medical Facilities

There is no hospital or an isolation ward within the jail premises. Prisoners are sent to
the nearby Sub-divisional hospital where 4 beds have been unofficially earmarked for
prisoners . Only a part time male doctor is available for the jail and one Compounder
has been engaged on daily wage basis. Specialists visit on requisition of the Medical
Officer. ENT Specialist and Dentist are not available in the Sub- div. hospital.
Prisoners complained that their medical problems are not attended to properly
for want of a regular male doctor

Daily average OPD is reported to be 40.

3 months stock of medicines was reported to be available.

7 prisoners are suffering from TB.

Although it was reported that there were no mentally disturbed patients it was noticed
that a number of prisoners were under mental tension.

Half yearly report on medical examination of prisoners on admiission for January

To June 2008 is at Annexure ITL.




Recommendalions

[a] Whole time Jail doctors and para medical staff be posted against sanctioned posts
immediately for properly altending to medical problems of prisoners . Taking
personnel on contract basis could be considered.

[ b] Specialists and a lady doctor should regularly visit on fixed days and this shouid
be regularty monitored by the District administration. ENT Specialist and Dentist be
posted in the Sub- div hospital .

[ ¢ ] A jail hospital must be provided for in the new jail . In the meantime beds should
be officially earmarked for prisoners in the Sub- div. hospital.

[ d ] individual complaints of prisoners :- Bhuna Sao of ward no. I has an eye sight
problem. Ward no. Il - Pradeep Yadav complained of problem of Piles, Kattimal
Razak has Hydrocil problem and Sanjay Tuddu is suspected of having TB.

Ward no.- IV Pappu Mandal is mentally disturbed and requires specialized treatment.
Ram Khelawan Singh’s condition requires a blood and urine test. .

Sukho Soren complained that he is suffering from TB but does not have medicines.
These individual cases require medical attention and if necessary may be brought
before a Medical Board. Mentally disturbed prisoners require specialized treatment.

[ ¢] First Aid boxes and an Ambulance be provided.

6. Education , Recreation and Welfare

Literacy and vocational programmes have been introduced but need to be improved
upon. Yoga training classes have been held but prisoners are not doing Yoga at
present. Cultural programmes are held.

Recommendations

[a]A survey be conducted of illiterate prisoners and all motivated to attend .A
target date be given by when to make them literate NGOs be involved along with
volunteer prisoner teachers. The Education Dept. be associated and books, primer,
writing material provided to all illiterate prisoners. The Education Dept. should also
be associated with organization of Elementary Education programmes and classes for
drop —out.students who should be encouraged to take the examinations. Supervision
by the Education Dept. is a must for the success of these programmes.

[ b] The Industries Depi. should be associated with vocational programmes of training
in Computer and Tailoring and efforts be made to cover more prisoners.

[ ¢ ] More musical instruments , indoor games and library books of interest to
prisoners be supplied.

[ d ] The out of order TVs be repaired/ replaced.

[ e] After completion of yoga training by an institution , prisoners must be
encouraged to continue to perform yoga exercises and do meditation .A few prisoners
may be identified to lead the sessions which could be included in the daily prison
routine.




10. Work Programme

There is no prison industry.

Prisoners are paid as follows for work taken:-

Hard labour-Rs.12.00 per day ; Medium @ —Rs. 10.00; Simple @ Rs, 8.00

Recommesnidations
[ a] Adecquate facilities be provided in the new jail for prison industry.

11. Condition of Undertrials

Detention period Numbers
Male Female

Upto 3 months : 202 07
3 — 6 months 161 04
6 -12 months 120 02
1 -2 years 81 02
2 -3 years 31 -
3 - 5 years 13 -~
Above 5 years 06 -

UTs are not kept separate from convicts .This may be rectified as far as possible
keeping space constraints in mind. -

12, Legal procedures

Lok Adalats are held on the last Saturday of every month.
Prisoners released by jail adalat in last 6 months ---------- 8
Prisoners benefited w/s 436Cr PC in last 6 months -------- 4

List of UTs who have spent 3 years and above is at Annexure v

Recommendations

[ a] It should be ensured that Jail Adalats are held regularly. The DM may take the
initiative to include the monitoring of the use being made of legal procedures
available as an agenda in the meetings of the District Coordination Committee
attended by the District Judge,CJM , DM and SP. Bail in cases of UT prisoners
involved in Forest Act , theft cases etc. may be reviewed in these Committee
meetings. Cases of UTs who have spent more than 3 years in jail require attention for
early disposal .

There were some cases of economically weak tribals involved in land dispute matter
which may also be linked to alienation of land and there was also a case of a tribal
prisoner Paullus Hembrom who alleged that his whole family had been imprisoned
underthe CCAct , these cases may be looked into.

[ b] IG Prisons and the Divisional Comimissioner could monitor the cases of
prisoners who have spent over 2-3 years detention period.

13. Free Legal Aid
There were a few of prisoners who complained that they did not have any lawyer to
represent them . The Jail Suptd. informed that there werel 5 cases in which bail had




Leen granted by the Court but pri
unable to furnish suretics.

Recommendations ‘

soners €o

uld not be reicased because they were

[a ] The judicial and non- judicial district authorities may take steps to improve and
strengthen the Free Legal Aid scheme in cooperation with the District Bar

Association and ensure that all prisoners,

properly represented.

particularly the financially weak , are

[ b ] Legal assistance be provided in the 15 cases pending release.

14. Custodial Deaths
1n 2006 there was 1 death reporte
reported to be natural deaths.

Escapc
From jail --=--=---- nil
From Court --==--- 1in 2006

15. Women Prisoners

d; in 2007 -5 deaths and in 2008- 3.All were

Sanctioned capacity - 4 Actual swength — 15

Convicts = nil UTs-15

Women prisoners are kept in a separate ward which is over crowded.

There is no child staying with womer: prisoners.
Tailoring and Embroidery classes have been introduced but not much progress has
been made and the women did not appear enthusiastic about these classes.

Recommendations

[ a ] Adequate space and toilets b
come up. In the meantime the exi
[ b] Literacy classes may be intro
training classes.

e provide
sting war

d for women in the new jail which is to
d be repaired and white washed.

duced and a good NGO involved in the vocational

[ c ] Regular visits by a lady doctor on fixed days must be ensured by the Civil

Surgeon.

16. Interviews

Interviews are allowed on a weekly basis.

Recommendations

[a] A Visitng shed/room should be constructed.

17. Visits/ Inspections

They have been conducted by judicial and non- judicial authorities.

1\




Recommendations

[ a] A Register be maintained jor recording of remarks/ pasting of inspection notes
and for recording compliance of directions given. Regular monthly inspections/ visits
are a must.

18. Involvement of NGOs/ Social Activists
Nil

Recommendations

[ a] Good NGOs selected by IG Prisons/ District administration must be involved in
yoga and meditation programmes and associated with vocationa! and educational
programmes .

19. General Remarks
1t is of utmost importance that the new district jail is set up within a year as the
present jail is terribly overcrowded and in a bad shape.
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